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is shared by the Central Government,
ang the remaining 50 per cefit ig pro-
vided by the State ag their contribu-
tion,

(b) A gtatement showing State-
wise funds allocated for the LR.D.
programme during the current year is
enclosed,

Statement

Integratsd Rural Development Programme
Funds allecated during 1980-81

(Rs. in [akhs)
Name of State/U.T. (Central
share)
1 2

1. Andhra Pradesh 810 00
2. Assam 335° 00
3. Bihar | . . . 14°67-50
4. Gujarat 545° 00
5. Haryara 217 50
6. Himzchal Pradesh . . 172 50
7. Jammu & Kashmir . 187 50
8. Karnataka . . . 437 50
9. Kerala 360 00
10. Madhya Pradesh 1145 00
11. Maharashtia R . 741" 00
12. Manipur , . . . 65- 00
13. Meghalaya . . . 6000
14. Nagaland . . . 52° 50
15, Orissa . . . . 785. 50
16. Punjab .. . 292 50
17. Rajasthan . . . 580 00
8. Sikkim . . . . 1000
19. Tamil Nadu . . . 942' 50
20. Tripura . . . 42' 50
21. Uttar Pradesh . . . 2190° 00
22. West Bengal . . . 837 50
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Union Territories
23. A. & N, Islands . . 12- 30
24. Arunachal Pradesh . . 120° 00
25. Chandigarh . . . 250
2b. Dadra & Nagar Haveli 2' 50
27. Delhi . . . . 12° 50
28. Goz-Daman & Diu. . 30° 00
29. Lakshadweep . . 12° 50
30. Mizoram . . . . 50° 00
a1. Pondicherry ) . . 10° 00
Torar . . . 12527 50

Linking of Price o Agricultura] Pro-
duce with Sale Price of Manufactur-
ed Products

.19.41. SHRI L. S. TUR: Will the
Minister of AGRICULTURE be pleas-
ed to state:

(a) whether the Central Govern-
ment are considering to link the price
of agricultural produce with the gale
price of the manufactured products;
and

(b) steps being taken by the Cent-
ral Government to snub the agencies
earning profits disproportionate to
cost of production?

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI
BIRENDRA SINGH RAO): (a) The
Central Government have already,
since March, 1980, revised the terms
of reference of the Agricultural Pri-
ces Commission to provide that while
recommending prices they would take
into account, inter-alia the changes
in terms of trade between agricultur-
al anhd non-agricultural sectors.
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(b) To put a check on profiteering,
Government is expanding and stre-
amlining public distribution system.
Further to curb the activitieg of hoar-
ders, blackmarketeers and otlier anti-
social elements, the State Govern-
ments have beer requested from time
to time to vigorously emforce the
provisions of the Essentia]l Commo-
dities Act, Storage Control  Orders,
Price Display Order ang Prevention
of Black marketing and Maintenance
of Supply of Essential commodities
Act, 1980. During January-June
1980, 15,000 persong were arrested
under the E.C. Act (as against 8272
in 1979). Detention of 230 persons was
also ordered under the P.D. Act.

Telephone Directory for Amritsar

1942, 'SHRI L. S. TUR: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) the year in which Telephone
Directory for Amritsar Circle was
published;

«b) whether any addenda was pub-
lished after that if so, when; and

(¢) whether the part of directory
containing the telephone Nos. of
Taran Taran city will be amended
and published goon as this part is
mostly incomplete?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON):
(a) The Amritsar Telephone direc-
tory was last publisheq in June, 1879.

{b) Three addenda corrected upto
31-12-78, 31-5-79 and 31-10-79 were
publisheq and issued to gubscribers
during 1979,

(c) The latest telephone directory
of Amritsar Telegraph Division con-
taining the telephone numberg of
Taran Taeran City duly amended and
complete would be published in  the
first querter of 1981.
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Allotment of Foodgraips under ¥Food-
for-Work Programme to Chhotanagpur
and Santhal Parganas

1944. SHRI A. K, ROY: Will the
Ministe, of RURAL RECONSTRUC-
TION be pleased to state:

(a) the allotment of foodgrains
made for the districts of Chhotanag-
pur and Santhal Parganas in Bihar
month-wise and district-wise under
the Food-for-Work Programme in the
last four months;

(b) the allotment made for the
same period by the Centre te Bihar
with month-wise break-up;

(c) whether Food-for-Work Pro-
gramme remained suspended d&uring





